NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH

XJ

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 21.09.2020

THROUGH VIDEO CONFERENCING

CAUSE LIST

PRESENT: 1. Hon’ble Member (J), Shri Rajeswara Rao Vittanala

2. Hon’ble Member (T), Shri Ashutosh Chandra

CP/CA No. Purpose Sec Name of Petitioner | Name of Respondent
Petitioner Advocate Respondent | Advocate
For final Sec 241- ek M{CS Impact
CP No. | hearing- Mr. Bindesh Vive Safery Glass Uday-shankar
185/88/2019 | 1A339/2020 | 222°F  {'Dutt ananda.s, | Works PVt .| xooiciates
. CA 2013 Advocate Ltd

ADVOCATE FOR PETITIONER/s: ((gw(‘ ’\/‘)VQ‘(CD‘ M(\O(' S B /g/a_(t‘_ow :

ADVOCATE FOR RESPONDENT/s:

Me. FJ crood — QJ/)wcﬂmfr

ORDER

Heard Shri Vivekananda. S, Learned Counsel for the Petitioner and Ms. Jaiswal,

Learned Counsel for the Respondent through Video Conference.

The Learned

Counsel for the Respondent submits they have complied with the order of the
Tribunal and filed memo. Post the case on 28.09.2020
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